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NOTIFICATION
THE 26th March, 2025

ruo.9L a: The Judicial officers named in Cotumn

Division) at the places mentioned against their names

No. 2 are designated as Additional Civil Judge (Junior
given in Column No. 3 of the table given below.

The concerned Principal District Judges & the Judicial commissioner, Ranchi are hereby directedto ensure the transfer of Civil cases to this court as per requirement, in terms of the provisions of section13(2) of the Bengar, Agra and Assam civir Court,s Act, 1887.

By order of the Court,

Sd/_ Manoj prasad

Registrar General

Memo No. 6L Apptt.
Copy forwarded to the principal Secretary,

Dated Ranchi the 26th Marcht, 2025

Rajbhasha, Government of Jharkhand, Ranchi/ the princi

Department of personnel, Administrative Reforms &

ofJharkhand, Ranchi/ the Accountant General (A&E), G

pal Secretary, Law (Judicial) Department, Government

& Sessions Judges & the Judicial Commissioner, Ranchi

E. 5, Doranda, Ranchi / the concerned principal District

concerned)/ the Central project Co_ordinator, e_courts

for information and (communication to the the officers
Project, High Court of Jharkhand, Ranchi with a request

V"

Sl. No. mNa of officerthe with onati ndesig
and of J ace

Name of New Designation of the
officero7 o2 o3 o4

1

.Div H ri h

udge
J.M

Ms. Priyan ka Chopra, Addl. Civil J Giridih Addl. CivilJudg e (Jr. Div.)-cum-
J Giridih2 Ms. Khushboo MSDJ -CUM-i,,Tya9 PM (ilB ),

mtaa ra
Ranchi

JM
Addl. CivilJudge (Jr. Div.)-cum-

3 S.M Shal ka Anna Add CivilHerenz, eJudg
)r. D iv Jamtara

Jamtara Addt Civil e DiJudg )-cum-
J JJ Board JamtaraMs. Mosrat Ziya Addt CivilTara, eJudg (Jr

Div m hD nbad
Giridih Add Civi J Divudge (J m-)-cu

JM ihGirid5 M S. CiviSaqu J Jr Divudge .)-
JCUM- M Unta Garhwa

Dhanbad CivilAdditional )r DivJudge )-
CU Dha nbad6 Ms. Dhriti Dhai Add jCivilrya udge (Jr

Div -CU m ro
Giridih Addl. Civil Judge (Jr. Div.)-cum-

M Giridih7 Mr Aksha Y Ad CivildtSharma, (JrJudge
Div MJ Bokaro

Giridih Addl. Civil Judg e (Jr. Div.)-cum-
J Giridih

B Ms. Monica Addt.Srivastava, Civi J udge (J
Div -cu m Bokaro

Giridih Add Civi J Div m-udge (J )-cu
JM ihGirid9 Ms. stavaSrivaAishwarya Add Civil Judge

lr, Div
Dhanbad Addt Civll e DivJudg (lr )-cum-

J nbadDha10.

m-l
Ms. Srishti Gha Addt Civil Jud Divge (Jr )-

h
Dhanbad Addl. CivilJudqe (Jr. Div.)-cum-

Dhanbad
JM-cum-lM KhZaved a n, inchaudge rge-

PCUM- M J l mDu
Hazaribagh Civil e DiJudg (ir .)-cum-

M)12

cum-J
Ms. Ne aJh Addt.at J Divudge (Jr

M Dumka
Dumka Add lCivil U Divdge (J )-cum-

mJM-cu -P M J.J Dumka13. S.M Reema MJ m-cu M-PKumari, J.J.
Boa mGu a

Giridih CivilAddt. )r,Judge Div m( )-cu
MJ Giridih74 Ms Sh radha Bhush Addt Civil3fl, Judge (lr

Div M Gumla
Hazaribagh CivilAddt Jud ge Div(lr )-cum-

Haza h15. Ms.
Div.

Pratima Add JCivil Udge (r
m-cu

Hazaribagh Civi JAdd Div m--cu(irudge
MJ Ha ba16 AmMr, Akashit Sinha Civil l Dlvudge (lr )-

JCUM. -CU.M am-Speci, electedCourt,
M M

Khunti Addl. Civil
JM, Khunti

Judge (Jr. Div.)-cum-

Mr. HasamuddinWaris,
Sahebganj

SDJM, Rajmahal, Rajmahal

(Sahebganj)

SDJM cum
(Jr. Div.),

Additiolnal Civil JudgE
Rajmahal, Sahebganj

18. Mr emH nta mKu a nSi Additionalgh, Civl
UJ Jun ior JCUM M Dhan bad

Hazaribagh Add itional Civil DivJudge (Jr )-
mCU Ml baHazari

to take necessary steps for uploading the same to the official website of this Court.

Registrar
,.{

(l r.

4.

Kausar,

11.
Addt.

Civil

Oraon,

t7.


